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CENTRAL ADMINISTRATIVe. TRIBUNAL, GUWAHATI BENCH. 

Original Applications No.269, 270, 271, 277, 278, 

279 and 280 of 2003. 

Date of Order : This the 21st Day of January. 2004. 

The Ron 'ble Sri aharat Bhusan. judicial Member. 

The Hon'ble Sri .V.prah1adan, Administrative Member. 

Shri Chongthajn Suni. ikumar Singh (OA. 269/03) 

Silt. A.Isworibala Devi (OA. 270/03) 

Sri langbam Brojenkuzflar Si.ngh, (O.A.271/03) 

Sri Lashram Jayenta Singh (O.A.277/03) 

Sri Thokchom Sanaiaiina 3ingh (O.A.278/03) 

Sri Okram Rameehwor Singh (O.A279/03) 
Sri. T.D.Nijarnkha Cniru (O.A.  280/03) 	. . . Applicants 

• By Advocate Sri A.M.Singh. 

-Verau8 - 

• 10 Union of India, 
• 	represented the Secretary to the 

overáment of India. 
Ministry of Home Af fairs, 
New Delhi. 

2.The Secretary to the Govt. of India, 
Ministry of Finance, 
New Delhi. 

The Director General of SIS.B. East Block-V, 
R.C.puram, New Delhi-66. 

The Chief Veterinary Officer. • 	
Directorate Office, 
S.S.B, R.K.Puram, New Delhi-66. 

The 'tvisional oranisation/Inspector General 
Manipur and Nagaland Division, Lamphel, 
Imphal. Manipur. 	 . . . Respondents. 

By Sri A.Deb Roy, Sr.C.G.S.C. 

OR D E R (ORAL) 

SRI BRARAT BHUSAN,MEMBER(J) 

The aforesaid O.As involving identical questions of 

law and tacts are being disposed of by this common order. 

29 	 The applicants in all the cases are Senior Field 

Assistant (Veterinary) serving in Special Service Bureau (359 

for short). The case of the applicants is that 1the veterinary 

establishment in 	 organisation or Directorate or Institute. 
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tiiere exist a certain post or posts with normally a ncxuen. 
Clature as VFA or stockman or Animal Husbandry or Veterinary 

Compounder or Vaccinator or Dresser or Field Assistant. Their 

main work is to render minor veterinary service like vaccina- 

tion a  castration, dressing of wounds treatment of animal. So 

works of every such post either of the Directorate of Assam 

Rf lea or B.S.P or other Organisation are to be treated as 
same in view of the Section 30(b) of the Indian Veterinary 
Council Act 1984. And nzoreso the minimum qualification of such 
post is matriculation with diploma or certificate or experience. 

It is Stated that as discussed in para No.55.284 of the 5th 

Central Pay Commission by taking these different nomenclature 

of postinto account, fhe pay scale was recommended to revise 
equally to Rs.4500-7000/_ so that there may not arise any 

question of pay anoally. But the respondents failed to 

implement the same without any cogent reason and denied the 

right of the applicants to enjoy the said revised pay Scale. 
It has been Contended that the pay scale of similarly situated 

veterinary compounder of Forest service and compounder of 

8.S..F have already since been revised to Rs.4500125..7000/_. 

It has further been urged before us that for the purpose of 

the similarly situated veterinary Field Assistants serving 

in Asaaxn Rifles had taken the matter to the Tribunal and the 

Cuwahtj 8ench of the Central Adrainstrativa ITijounal nad 
granted them the relief while disposing of O.A065/2002 on 

L.L.12.2002. Th5 applicants submit that relief on Similar line 
be granted to them as well. The relief claimed in the O.As 
are as under : 

(1) Respondents be directed to upgrade the pay Scale 

OtSr.v.p.A (S.s.) to Rs.4500_7000/... in parity with Sr.veteri 
nary Compounder of sorest Department w.e.f. 01.01.1996: 
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(ii) to direct the Respondents to consider for changing 

the nomenclature of the present petitioner's post of Sr.VFAs 

either Senior Veterinary Compounder or Sr.Veterinary Assistant 

etc. 

3 	The learned counsel, for the applicants at this stage 

submits that the representations praying for grant of such 

reliefs had already been submitted by them to the Ministry 

of Home Aff airs, Government of India but they have not received 

any favourable reply so far • At this stage, the learned counsel 

for the applicants urges that the applicants -td immediately 
the 

furnishcnpies of the representations in respect of all the 

applicants to the respondents for their kind consideration. 

This being so, in our view this batch of C.As can be disposed 

of at this stage itself by giving direction to the applicants 

to move fresh comprehensive representations before the respon-

dents within a period of 15 days from today and thereafter 

the respondents ahall proceed to dispose of the seine within 

a period of 2 months thereafter by taking into consideration 

the observations made by the Tribunal in O.A.65/2002 in its 

judgment dated 11.12.2002. 

All the above applications are accordingly disposed of. 

• No order as to costs. 

A copy of the judgment be placed in each case file. 

sd/rv1r1BER () 

d/ME113R (3) 

I 
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IN THE CENT 	DMrN15TRA1\IvE TRIBUNAL 
J 

GUWAHATI BENCH 

ORIGINAL APPLICATION N021r OF 2003. 

Shri Thokchom Sanayaima Singh. 

____ Apphcant. 

- Versus- 

The Union of India and others. 

Respondents 

SI. Nomenclature Brief description of documents Page 
No. of documents  From To 
(1) (2) (3) (4) 

 Application Application filed by the Applicant 1 - 18 
 Affidavit Affidavit of the Applicant 19 - 20 
 ANNEXURE All Certificate of T.D.C. 
 ANNEXURE A/2 Certificate of Veterinary Field Assistant 

Course.  

 ANNEXURE A13 Appointment order dated 30/09/1994. 

 ANNEXURE A/4 Letter dated 17/03/1993.  

 ANNEXURE A/5 Relevant page showing pay scale of 
Veterinary staffs of the S.S.B. in the 
Central Civil Service(Revised Pay) 
Rules, 1997, First Schedule of Part "A"  

 ANNEXURE A/6 Relevant portion of Section 30 of India 
Veterinary Council Act, 1984.  

 ANNEXURE A/7 Relevant page showing the pay scale 
of Forest Deptt.  

10.. ANNEXURE A/8 Memorandum dated 26/02/1 990. 
 ANNEXURE A/9 Relevant page containing Appendix-Il  33 

of the Hand Book of ICAR.  

 ANNEXURE Al10 Relevant page of ROP., 1997 Part B  39 
Sl.No.XXII.  

 ANNEXURE A/li Order of the Hon'ble Central 
Administrative Tribunal dated . 

11/12/2002.  

 ANNEXURE A/I 2 Convey letter of the Government of 
India dated 28/1 0/2003.  

 ANNEXURE A113 Representation dated  

 ANNEXURE N14 Memorandum dated 14/05/2002. 4O 

Signature of the Applicant 
For use in Tribunal's office. 

Date of filing : 
	

4"" 11-2
~ 

Registration No. 

I .  
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL. 

GUWAHATI BENCH 

Originat Application No.29 	of 2003. 

Shri Thokchom Sanayaima Singh, aged about 30 

0 

years, S/o Th. Ibotombi Singh, by occupation a Senior 

Veterinary Field Assistant in S.S.B., now posting at 

C.O. Office (S SB), Moreh, Manipur & Nagaland, a 

resident of Toubul Awang Leikai, P.O. & P.S. 

Bishnupur, District - Bishnupur, Manipur. 

APPLICANT. 
- Versus - 

1. The Union of India through its Secretary to the 

Government of India, Ministry of Home Affairs. 

	

im 
	 2. The Ministry of Finance through its Secretary, 

Government of India, New Delhi. 

3. The Director General of S.S.B., East Block-V, 

/ 

R.C. Puram, New Delhi - 66. 

The Chief Veterinary Officer, Directorate Office, 

S.S.B., RK. Puram, New Delhi - 66. 

The Divisional Organisationllnspector General, 

Manipur and Nagaland Division, Lamphel, Imphal, 

Manipur. 

RESPONDENTS. 

.. 	
-- 
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Details of Application :- 

Particulars of the order against which the application is made :- 

Against the inaction of the Respondents in implementing the Central 

- Civil Services (RP) Rules, 1997 in the other words for non implementation of 

the Central Civil Services (Revised Pay) Veterinarians (Veterinary Staffs) of 

the S.S.B. which has been nomenclatured as Senior Veterinary Field 

Assistants (SVFA). 

Jurisdiction of Tribunal :- 

The applicant declares that the subject matter of the present case 

where he wants redressal is within the jurisdiction of the Central 

Administrative Tribunal, Guwahati Bench. 

Limitation :- 

The subject matter of the present case is as regards to unequal 
1 

treatment in implementing the CGS (Revised Pay) Rules; 1997. There is a 

delay of 555 (five hundred fifty five) days in filing. 

Facts of the case :- 

(A) 	The applicant is a bonafide citizen of India and belongs to Scheduled 

Tribe having permanent residence at Toubul Awang Leikai, P.O. & P.S. 

Bishnupur, District - Bishnupur, Manipur. The present Applicant is an 

edjated person possessing the following certificates and degree :- 
p 

Metric Examination in the year 1987 under the Board of 

Secondary Education, Manipur. 

Three Years Degree Course (Science) in the year 1993 from 

Manipur University. 
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(iii) Elementary Animal Husbandry & Veterinary Science 

Examination in the year 1987-88 from School of Veterinary 

Sciences & Animal Husbandry, Manipur, Government of 

- 	 Manipur. 

True copies of certificates (i) T.D.C. and (ii) 

Veterinary Field Assistant Course are enclosed 

herewith and marked as Annexures-A/1 and 

A/2 respectively. 

(B) 	After successful completion of Elementary Animal Husbandry & 

Veterinaiy Science Course the Applicant joined in the private Poultry 

Industry for about one and half years. While the Petitioner was serving in the 

private Poultry Firms, applied for the post of Sr. Field Assitant(Vety.) in 

response to the advertisement issued by the Directorate General of Security to 

the post of Sr. Field Assistant(Veterinary) in S.S.B. The Directorate of 

General Security Office of Divisional Organiser, S. S .B., Manipur, Nagaland 

Division issued Memorandum being No.NGE/A-3/91/10604, dated 30 "  

September, 1994 to offer the post of Sr. Field Assistant(Veterinary) in the 

Directorate of General Security of the Divisional Organiser, S.S.B., North 

Assam Division, Tezpur in the scale of pay of Rs.975-25-1 1 50-EB-30-1660/-

per month. 

True copies of the appointmeni order dated 

30/09/1 994 is enclosed herewith and marked 

as Annexures-A13. 
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C. 	The present Applicant is Senior Field Assistant(Veterinary) also 

known as Animal Husbandry Assistant, Compounder, Dresser, Stockman, 

Stock Asstt. Vaccinator and Milk Recorder etc. They are categorised 

paraveterinarian posts. They provide auxiliary support \'eterinary and Animal 

Husbandry practice. 

The minimum required qualification of such post is Matriculation 

with Diploma or Certificate with experience of one or two years as the case 

may be. Section30 of the Indian Veterinary Council Act., 1984 also provides 

the minimum qualification and nature of works to be done by such posts. The 

relevant portion is hereby produced. 

Sec. 30(b) 	Practise Veterinary Medicine in any State:- 

Provided that the State Government may, order, permit a person 

holding a diploma or certificate of veterinary supervisor, stockman or stock 

assistant (by whatever name called) of any state or any veterinary institution 

in India to render under the supervision and direction of a registered 

Veterinary practitioner, minor veterinary services. 

Explanation :- "Minor veterinary services" means the rendering of 

preliminary veterinary aid, like vaccination, castration, and dressing of 

wounds, and such other types of preliminary aid, like vaccination, castration 

and dressing of wounds, and such other types of preliminary aid the treatment 

of such ailments as the State Government may, be notification in the Official 

Gazette, specify in the behalf. 

Therefore, duties and nature of works of all such posts are to do minor 

veterinary services which provides auxiliary support in Veterinary and 
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Animal Husbandry Service like vaccination, castration, dressing of wounds 

or treatment of ailments etc. In this regard, a clarification was sought by the 

Chief Veterinary Officer, Directorate (iira( o? Nedtinry,TnTice of the 

Director, S.S.B. vide letter being No.24fVet/SSB/90-VC-2 dated 01/01/1993 

to the Government of India, Ministry of Agriculture, Department of Animal 

Husbandry and Dairying. In reply to the above mentioned letter the 

Government of India was informed about the minor veterinary services like 

vaccination, castration, dressing of wounds and such other types of 

preliminary aid or treatment of such ailments can be undertaken by a person 

holding a Diploma or Certificate of Veterinary Supervisor, Stock-man or 

Stock Assistants under the supervision and direction of a registered 

practitioner. 

A true copy of the said letter dated 17/03/1993 

is enclosed herewith and marked as Annexure- 

A/4. 

D. 	That, initially, the pay scale of the said post i.e. Veterinary staffs or 

Para Veterinary was placed at the pay range from 950-1 500/- to 1200-2040/-. 

But now as per 5 6'  Pay Commission Report, the Central Government revised 

the pay scale of the said Veterinary staffs/or Paraveterinarian posts to the 

scale of Rs.4000-100-6000/- p.m. by naming the post such as 

Stockman/Compounder/Stock Asstt./Animal Husbandry Assft.iDresser etc. 

All the concerned Department under Central service have implemented the 

said revision of pay. However, in the case of Senior Veterinary Field 

Assistant of S.S.B., Respondents deliberately failed to implement such 

revision of pay by taking the chance of mentioning in the nomenclature of 



Sr. V.F.A. in the Column of Veterinary staffs of the Central Civil Services 

(Revised Pay) Rules, 1997. 

E. 	That, instead of Implementing the Pay scale given in the First 

Schedule of Part "B" of the said Civil Services (RP) Rules 1997 i.e. 4000- 

•1 100-6000/- by taking analogy of the post or veterinary staffs as described in 

Section 30 of the Indian Veterinary Council Act. 1984, where it is clearly 

stated that what ever name may be called, but the Respondents implement 

the C.G.S.(RP) Rules 1997 in Schedule "A" i.e. Rs.3200-4900. 

True copies of the relevant page showing pay 

scale of the veterinary staffs of the S.S.B. in the 

Central Civil Service (Revised Pay) Rules, 

1997, First Schedule of Part "A". Relevant 

OVA Portion of Section 30 of India Veterinary 

Council Act, 1984 are enclosed herewith and 

marked as Annexures-A15 and A16 

0~6 	respectively. 

It will not be out of place to mention here that the post of Sr. 

Veterinary Compounder attach to Central Forest Service was initially fixed 

at the pay scale of Rs.950-20-1150-EB-25-1400/- less than the pay scale of 

Sr. VFA, S.S.B.. But with the new pay revision the pay scale of the said Sr. 

Vety. Compounder of Forest Service is revised to Rs.4500-125-7000/- 

A true copy of the relevant page showing the 

pay scale of Forest Dept. is enclosed herewith 

and marked as Annexure-A/7. 



7 

The Petitioner begs to submit that the Compounder of BSF is also 

enjoying the pay scale of Rs.1400-2300/- pre revised and after revised 

Rs.4500-125-7000/- per month. It is also begged to submit that the nature of 

work of Compounder B.S.F. is only to maintain pharmatical works under 

supervision of a Register Veterinary Doctors. 

F. 	That, The Director General of Security issued a Memorandum being 

No.30/SSB/VC/89(19) dated 26 th  February, 1990 to the extend that the aims 

and objectives of Veterinary and Animal Husbandry work and charter of 

duties to be perfonned by the GAG Gr.I (Vety.) and para-veterinary staffs. In 

the said Memorandum dated 26/02/1990 the charter of duties of Veterinary 

staffs is enclosed as Annexure-Ill and the same is reproduced hereunder 

ANNEKURE-IH 

CHARTER OF DUTIES OF VETERINARY STAFF SFA-

1kET)/CONSTVET) 

I. 	To visit remote areroder villages cered by the SSB to 

render free veterinaiy and Animal Husbandzy aid and care to the 

nee' live-stock owner in respect of live-stock1poultry under the 

'erall guidance/instructions of CAS-Gr-I(Veterinaiy) and other 

supervisoiy officers. 

2. 	To remain on tour for a minimum of 15-20 days per month 

imparting door to door veterinaiy cover to the live-stock owners in 

the area under his charge. 
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While on tour, to visit NIP camps for the purpose as also to 

deliver lectures on different aspects ofAnimal Husbandry to generate 

better awareness among the local people about common diseases and 

hygenic management of live-stock for better profitable. For this 

purpose. his monthly tour programme will be finalised well in 

advance with the approval of the Circle Organiser, the concerned 

CAS Grade-I(Vet) andA.O. 

To submit his tentative tour programme for the following 

month through C.O. to GAS Gr. -I(Vet) at least a fortnight in advance. 

For every calendar month to submit a detailed tour diary to 

his controlling authority to reach him by the 7 h  of the following 

month at the latest. Generally, his touring will be with NIP teams but 

only for a day or two at each such camp or with Cos/CAS Gr.-I(Vet) 

%~A
Independent touring may be allowed in special cases by CAS Gr. - 

I(Vet)/C.O. with the approval ofAO/SAO. 

I 
oy 

	

6 	To assist the CAS Gr. -I(Ve) in performing day to day work 

	

7. 	To properly maintain expendable and non-expendable stock of 

medical stores/equipment etc. as also the stock and issue registers 

and other records in connection thereof These will be verUied  by the 

GAS Gr-I(Ve) once every quarter and by other concerned 

supervisory officers periodically. AFO SFA(Vet)/HC(Vet) 

Constable(Vet) will be personally responsible for any lapses 

including for shortage in stores/c quzments in this regard 



ze  

To strictly follow the instructions and orders of GAS Gr-I(Ve)  

- 	
and other supervisory officers and to carry out the veterinary civic 

action programme accordingly. 

To eitsure that kits provided to him are properly utilised and 

kept ready as per requirement. 

To administer only those drugs/medicines which he has been 

taught and is authorised to handle. He will not administer intravenous 

injection/treatment beyond his skill and competence. In case of any 

complication he would contact CASGr-I of his area for guidance the 

State 	Veterinary Dispensary/Hospital/Centre 	etc. 	(these 

areas/villages will be given the lowest priority). 

To submit his monthly detailed tour diary highlighting all 

aspects of the work done during the month to his Controlling Officer 

by the 5th  of the following month at the latest. 

To ensure that at veterinary centres, emergency tray and first 

aid kits are always kept ready and reserve to meet any type of 

emergency. 

To correctly prepare in advance and submit in time the 

annual/supplementary veterinary indent of medicines/equipment/other 

stores to the SSB Directorate, New Delhi, through the Divisional 

Organiser for timely procurement of stores/materials. 
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To correctly and expeditiously distribute the veterina7y 

stores/kits etc. on receips among the AFO/SFA(Vety) under his' 

control. 

To ensure proper and up-to-date maintenance of medical 

stock and dead stock registers (instruments/equipmen) and other 

prescribed documents/records etc. 

To ensure that there is no excess stocking specially of short-

life drugs which may lead to avoidable wastage. To also ensure that 

medical stores held do not become date expired. 

To keep close liaison with the local State Animal Husband,y 

authorities/Army Veterinary Hospitals, etc. in the area of his 

responsibility. Also to keep himself abreast of developments in his 

professional field as also about important Animal Husbandry 

programmes/activities undertaken by other authorities/agencies in the 

16 	To regularly submit the monthly progress report (MPR) in the 

precr'11 pr 1 rc n-f his area of charge through his 

cunüoIi j;r in time so that the consolidated compiled report 

reaches the SSB Directorate, New Delhi by the due date. 

17. 	The GAS (Veterinary) posted at the Training centres will 

submit the MPR in respect of his work through his controlling officer 
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to the DIG('T) with a copy to the Chief Veterinazy Advisor, SSB 

Directorate. 

18. 	To undertake and perform such other duties as may be 

assigned to him by the higher authorities." 

A true copy of the Memorandwn dated 

26/02/1990 is enclosed herewith and marked as 

Aiinexure-A18. 

That, as stated above the duties and nature of works of the Sr.VFA 

and other posts like Stockman/Compounder/Stock Asstt./Animal Husbandry 

Asstt./Dresser etc. are minor veterinary service rendering preliminary 

veterinary aids like vaccination, castration, dressing of wound etc. Therefore, 

the nature of works or work allocation of all the veterinary staffs (or para - 

veterinarian post) are almost same in view of the Section 30(b) of the said 

Act. 1984. But in ground reality the Sr.VFA in S.S.B. and Forest Department 

are more ordous and than the other veterinary staffs of other Departments. 

The Service of the Sr.VFA in S.S.B. with one year certificate course 

in the Veterinary Science is also a Technical Post. In the Hand Book of 

Indian Council of Agricultural Research (ICAR), it is clearly pointed out that 

Field Assistant in Veterinary is also a Technical post vide Appendix-IT of the 

said Hand Book of ICAR. 

ø1,  

A true rue copy of the relevant page containing 

Appendix-TI of the Hand Book of ICAR is 

enclosed herewith and marked as Annexure- 
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It may also be relevant to mention that in CCS(RP) Rules, 1997 Part 

13 SI. No.XXII there is also another column under the heading of "Other 

- 	 Technicians" and the same is reproduced herein :- 

"XXII OTHER TECHNICIANS" 

(a) Post requiring matriculation with some experience as minimum 

qualification for direct recruitment Rs.4000-100-6000/- 

One Shri S.M. Singh VFA of Assam Rifles who is similarly situated 

with the present Petitioner filed an O.A. No.65 of 2002 before the Hon'ble 

Central Administrative Tribunal at Guwahati Bench with similar prayer 

praying hereunder except at the scale of Rs. 4500-125-7000/-. The said O.A. 

No.65 of 2002 was disposed of vide judgment and order dated 11/12/2002 

with the following observation and direction "Considering the facts and 

circumstances we are of the opinion that the matter requires no further 

adjudication from our end The Government has taken a decision in principle 

and in view of the pendency of the Court proceeding the authority did not 

take any step for implementation of the matter. In view of the clear statement 

made by the respondents we dispose of this application with a direction on 

the respondents to implement the undertaking as expeditiously as possible, 

preferably within a period of three months from the date of receipt of this 

order. The application thus stands disposed of There shall, however, be no 

order as to costs." this stands disposed of. There shall, however, be no 

order as to cast. In pursuance of the order of the Hon'ble Central 

Administrative Tribunal, Guwahati, the Government of India., Ministry of 

Home Affairs conveyed sanction of the competent authority to grant that 

revised pay scale of Rs.4000-6000/- in place of Rs.3200-4900/- vide letter 

th No.II.27014/16/99PF.1V dated 28  October, 2003. 
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True copies of the relevant page of ROP, 1997 

Part B Sl.No.XXII, order of the Hon'ble 

Central Administrative Tribunal dated 

11/12/2002 and 	convey letter 	of the 

Government of India dated 28110/2003 are 

enclosed herewith as A.nnexure&-AI10, A/li 

and A/ 12 respectively. 

5. 	Grounds for relief with legal provision :- 

(a) The Veterinary establishment in any organisation or Directorate or 

Institute, there exist a certain post or posts which normally nomenclature as 

VFA or stockman or Animal Husbandry or Veterinary Compounder or 

Vaccinator or Dresser or Field Assistant (Whatever name may be calledj. 

Their man work is to render minor veterinary service like vaccination, 

castration, dressing of wounds treatment of animal. So works of every such 

post (which is termed as paraveterinarian post) either of the Directorate of 

Assarn Rifles or B.S.F. or other Organisation are to be treated as same in 

view of the Section 30 (b) of the Indian Veterinary Council Act, 1984. And 

moreso the minimum qualification of such post is matriculation with diploma 

or certificate or experience as indicated in the said Section 30(b) of the said 

Act. 1984 ; so also as discussed in para No.55.284 of the 5 th  Central Pay 

Commission by taking these different nomenclatured of post into one ground 

ir 
as paraveterinarian post, the pay scale was recommended to revise equally to 

Rs.4500-7000/- so that there may not arise any question of pay anomaly. The 

Central Go. also accepted and approved the recommendation and revised 

the pay scale of such post to Rs.4000-6000/- by reflecting under the heading 

"XXIV-Veterinary Staffs"(c) of the CCS(RP) Rules, 1997. But the 
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Respondents failed to implement the same without any cogent reason and 

denied the right of the applicant to enjoy the said revised pay scak. 

(b) The Pay Commission also discussed about other posts of 

Technicians for which 	minimum 	educational qualification is 	only 

matriculation with some experience and recommended to revise the pay scale 

to Rs.4000-6000/- equally to those of paraveterinarians post, and the same is 

approved by the Central Government and included in the CCS(RP) Rules, 

1997 and reflected under the heading or column No."XXII-OTHER 

TECHNICIANS" for convenient the same is reproduced herein: 

"XXII— OTHER TECHNICIANS" 

(a). 	Posts requiring matriculation 

With some experience as minimum 	. . . Rs. 4000-6000/- 

Qualification for direct recruitment. 

Sr.VFA of S.S.B. is also a technical post and the minimum 

qualification is matriculation with diploma or certificate (vide A18 and 

Section 30(b) of the Indian Veterinary Council Act., 1984). Looking 

in this ane too, the pay scale of VFAIAR is sought to have revised 

'F 

	

	to Rs.4500-7000/- as done in the case of Central Forest Department 

inROP, 1999. 

That, similarly situated with the present Applicant's case also 

disposed of vide judgment and order dated 11/12/2002 passed in O.A. 

No.65 of 2002 and the authorities also complied the said judgment 

and order by enhancing the scale of Rs.3200-4900/- to 4000-6000/- 
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(d) 	That, the VFA/SSB and its counterparts (or equivalent posts) in 

different organisation or Directorate or Institute are all same and 

equal either in the nature of works or in looking to the minimum 

educational qualification. So, the principle of equal pay for equal 

works is applicable in the present case as enumerated in Article 39(d) 

of the Constitution of India. 

6. 	Details of the remedies exhausted 

The applicant and other colleagues filed number of representations, 

the latest one was submitted on . . .'2iler the Ministry of Home 

Affairs has taken over the SSB to the Respondents with a prayer inter-alia to 

implement the 5th  Pay Commission to the Sr.Vetrerinary Staffs of S.S.B. as 

done in case of other Veterinary staffs of different Departments. 

In response to the said, representation the Directorate General of 

Security Office issued a Memorandum being No.1 5/SSB/A-4/2002(2)-2567 

dated 14/05/2002 to the extend that "2. The scale of pay of other designated 

post prevailing in the other Department cannot be applicable in this 

I  Department. The post is designated as SFA(Vety,), the scale of pay attached 

to the post of SFA (Head Constable) will be admissible to the incumbents 

holding the post. Hence individual concerned may be informed accordingly." 

Tnie copies of the representation dated 

and Memorandum dated 14/05/2002 are 

enclosed herewith and marked as Annexures-

A113 and A'14 respectively. 

rj 
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7. 	Matter not previously filed or pending with any other Court: 

The Applicant further declares that he had not previously filed any 

application, writ-petition or suit regarding the matter in respect of which this 

application has been made, before any Court or any other authority or any 

other Bench of the Tribunal nor any such application, writ-petition or suit is 

pending before any of them. 

8. 	Reliefs sought: 

Respondents be directed to upgrade the pay scale of Sr. Field 

Assistant(Vety.) (S.S.B.) to Rs.4500-7000/- in parity with Sr. 

Veterinary Compounder of Forest Department w.e.f. 01/01/1996; 

to direct the Respondents to consider for changing the 

nomenclature of the present Petitioner's post of Sr. VFAs either 

Senior Veterinary Compounder or Sr. Veterinary Assistant etc. 

9. 	In the Interim 

During the pendency of this Application the authorities shall not be 

barred to implement the Central Civil Service (Revision of Pay). 

Signature of the Applicant. 

Dated/Imphal, 

The ) , December, 2001. 

By 

Advocate. 

10. 	The application is being submitted by hand through the Applicant's 

duly appointed counsel. 

cc) 
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11. 	Particulars of Postal Orders filed in respect of the application fee :- 

• 	 12. 	List of enclosures: 

• 	 (1) Application in triplicate. 

Affidavit 

Postal Order No. 	 dated 

in favour of the payee, the Registrar, CAT, Guwahati Branch. 

Guwahati. 

5 extra copies of the application for 5 Respondents. 

Index in Form-i. 

Receipt Slip. 

Vakalatnama. 

'4 
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VERIFICATION 

I, Thokchom Sanayaima Singh, aged about 30 years, S/o Th. 

Ibotombi Singh, by occupation a Senior Veterinary Field Assistant in S.S.B., 

now posting at C.O. Office (S SB), Moreh, Manipur & Nagaland, a resident of 

Toubul Awang Leikai, P.O. & P.S. Bishnupur, District 
- Bishnupur, 

Manipur, do hereby verify that the contents of paragraph Nos. 1,4 & 9 are true 

to personal knowledge and contents of Para Nos.2 and 3 are believe to be true 

on the legal advice and the contents of the para No.5,6,7 and 8 are true and 

correct excepting those legal points and those legal points are based on the 

information of my counsel which I also verify believe to be true. 

Dated/Jmphal, 	 Q 	_4 
	

W 

The 	December, 2003. 

By  

Advocate. 

To 

The Registrar, 

Central Administrative Tribunal, 

Guwahati Bench, Guwahati. 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH 

ORIGINAL APPLICATION NO. 	OF 2003. 

Shri Thokchom Sanayaima Singh. 

Applicant. 

- Versus - 

The Union of India and others. 

Respondents. 

AFFIDAVIT 

I, Thokchom Sanayaima Singh, aged about 30 years, S/o Th. 

Thotombi Singh, by occupation a Senior Veterinary Field Assistant in S.S.B., 

now posting at C.O. Office (SSB), Moreh, Manipur & Nagaland, a resident of 

Toubul Awang Leikai, P.O. & P.S. Bishnupui, District - Bishnupur, 

Manipur, do hereby solemnly affirm and state as follows :- 

I 

That, I am the Applicant in the accompanying application. I have 

gone through the contents of the present application and as such I am well 

conversant with the facts and circumstances of the case. I am presenting this 

affidavit in support of the statements made in the said application. These are 

true to my knowledge. 

That, the statements made in the foregoing paragraph Nos. 1, 4 and 9 

are within my personal knowledge ; and contents of Para Nos.2 and 3 are 

believe to be true on the legal advice and the contents of the Para Nos. 5, 6, 7 

k 

& 

AV 
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and 8 are based on the information received by me from my counsel which I 

believe the same to be true. 

3. 	That, the documents at Annexure-A/1 to A114 are the true and correct 

copies of their originals. 

(Th. Sanayaima Singh) 

DEPONENT. 

Dated/Imphal, 

The 	~Decernber, ' 2003. 

Drawn up by :- 

Advocate. 
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MANIPUR UNIVERSITY: - • 
C 	UR INIPHAL  

\r ()N9 U/2_1/Crt . 
Date2-7--9 

This is to certlf)r that 

_ 

of the 	
Coilege - 	

passed the T.D.C.(Third_year) 
Examjnaton 	in in 

of this Uriversity under Roll 
No, 36' and Secured 
Honours with 

the core Subject, 

The University has not yet 

iSsued the Original Certificate for the  
year 1 99 •- 
	

_' S 

Dr R.1K.RANJAN SNUH - 
Deputy F<egtrar' 
'diI('U 	t 

21429120187 	FIN 1 79E'003 I 

In 
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akn 

iII(I.( 

and Llairying. 

Krishi thavnn, New Delhi 
Dated the 17th.Marcn, 1 93 

To 

II,' 	M P11 t 	th;%Il ,H 
r 	y 	Iw ;' I i te 	F I 	' 

I 	 I 
urt 
£3look V(ast) H.KJurwu 
Now Delhi 110 066 

Subs- VeterinarY aid to vi.11ugera through para v 
staff - Reg. 

. . . . 

00 

r £L1cry 

With refrerLCe to your letter 

Ix 	An- 
t 	 on the subeot cited above, 1 nn dirooe 

• 

	

	
y hat the n Ian VotertflltrY ounuil Act UooiiOt 

provide any right to a peruu other Utau thu ieiato'ed 

'tDI I> 	veter iriary praot.t nu- etoid -oIL' ice a J \'e tci' t Rfl iv 

in any State. Howe ye r, u i. ' or 
 . 	 physician or surgeon and practice v6tei'1JtrY medicine 

- 	
terms of' ren9, of pi _____ 	QLL1-_.Qt. ,i1

or 
•— 	

v1iFon castrQlPp 	iç  ci WOUTIMS 	 OL1i' 
 

- 01 X• m nary ai 1 	 ot 	 u 
ty 

. LiVi' 	, 	 '' 

• 	 1 stock as8tstaflt8 undei' the supnrvitOIi ividir:c Lt11i  Of % 

I a 'G LtUQi ,irUUUccThJr. - 

In your oaje you fiuty 1. i tiUu ur ilu . t 	r wi ti. Iu 

para.veteriflary 5t4flif 	OL61I1I thu lit)OV 	tiUt 	iiit 'tpL'titu 

or certiltoate to u 	 I1iWJ 1  VuLCIUIIIRL'Y liul V f& Lilt .tti' 

the superVisiOn and direction of registered veterinary 

practitiQner. 	U may take the services 	the registered 

H 	
veterinarY surgeons of the Stete Governments locully 
available in these arOaS. 

tOU 15 i'L i. tlii. ully 

.•• 
( 	.D.14i I ) 

I 	Zif t S iO1l(Jl' ( 11) 



1. S-1 750-12470-14-940 2550.55.2660-60-3200 

2. S-2 .775412.871.14.1025 2610.60.3150.65-3540 

3. S-3 800-15.1010-20-1150 2650-65.3300.704000 
4! 	V  

S-4 825.15-900-20-1200 2750.70-3800-75-4400 

5. S-5 ------------------- 950-20-1150-25.1400 3050.75-3950-80-4590 
950.20-1150-25-1500 
1150-25-1500 

6. 	_:,,S6 975.25.1150.304540\ V 
.. 320O-85490G-' 

975.25.1150-30-1660 	•). 

7 ".. S-? 1200.30.1440-30-1800 4000100.6000 
1200-30.1560-402040 
1320.301560-40.2040 

. 	84 .13S030.1440_404 800-50-2200 4500.125.7000 
140040-1800.50-2300 

S-9 140040.1600.502300-60-2600 5000.1504000 

1600.50.2300-60.2660 
S.10 1640.60.2600-75.2900 . 

5500.175-9000 

11, 	S-11 2000.60-2120 6500-200-6900 

12,;i12 -2000.60r.230U1 	200 6500.200-10500 

2000.60.2300.75-32t)0-500 

13 	. 8-13 2375.75.3200400-35(° 7450.225.11500 

2375.75.32()0- I 00•3MX)- 125.3150 

$4, 	1.14 2?IK) 404)0 (t IWI I'I n.w 7*I)1) )s0 	%J04)t) 

IS. 	' $45 
s.vlaio.$ i*Ip) 

22(M).75.2$t)0.L00.4(H) $000 21-I350() 

• 2300400-2800 
8-16 2630/- AXED 9(XX)/. FIXED 

,.'., 	8.17 2630-75.2780 . 9000-275.9550 
10325-325-10975 18.8.18 

 
3150.100.3350 
3000.125-3625 10000-325-15200 

' 11  r 
V 

 3000.100-3500425-4500 
ø icr'" " ') 	3000.100.3500-125.5000 
'k; S.20 3200.100-3700.125-4700 10650-325.15850 

r 

- 	 -V-.--- 

A4XUFE - 1c 
A36 COMPILATION OP FIFTH CUN11AL PAY COMMISSION RIiPORT 	 - 	 --V 

J I  i.,1 IyTJIEF1RSTSCIJEDULE 
Y'' 	lJuI'I)I.il 'iI' 	çse. Rulcs3 & 4) 

•'I 	iiI.. 
1'A1'1' ' 

Revised scales/or posts carrying present scales in Group A', W. C' 
,except posts.for which d4fferent revised scales are noified separately. 

SL"- POST/IrJIPRESENTSCALE hi 	 .'IREVISEDSCALE 1  

NO. GRADE  

I. 	2. 	 3. 	. 	 4. 	-. 



• 	.'.: 	 r 

4 '\!NEXU1 
Removal 

• 	
- 27. If the name of ,an.y 1 perSOO enrolled on a State veterinary 

anyppwCr conlcrred._ ftorn the 

under tlIji'ACt, ; the Coupcili shall: "direct the removal of the namo 
kdin ycie' 

- 	of such,: person from the Indian veterinary practitioners register. 	
atYpro 

• lo 2h,Jbr1fl)a 	4 rI')j1' 	 :")' 	
' •' 	' 	, 	' 	

' I 

IV)1 	t) 	•'' 	 •. 	.. 	I ...............
I 	 S 	 S  

• 	28 Every person registered in the Indiafl veterinary pracitiouctS Person 
register "shall' notify 'any transfer of tho paco of his', residence or 

eflT?I 	o' 

'(l)prctCetb'th6)COU1 and 
tlie'Stato VeterinarY CounCil within •,Leicty 	Jr

titioners 
• 3Idays) 0f1 , :3u h f traflSfer,°'f81g which 	is right to participate in the 

,)ioltions4of 	
or' 'aState Veterinary Council •-.rcgiter to 

• 	b'shall ':jjbJer,to1ibe1 forfeited by order of the Contra! Government noulY chaa 

'.eitber permanentlY .o 1är'Isu,c.h?Pe1 d as way be specied. therein. 
• . 	: 	:,. 	

' 	• ' 
	 practi. 

t S 	 • '' 	
, 	 : 	 ' 	 • 

• 	
.? .' 	•. 	..I!}t'' 	" 	CHAER IV 	 - 

, PIUVU.EOES OF REGISTERED v8rBRIN
.
ARY 

• 	' U H • ' 	
•' ' 	, PRACTI'IIOtU3RS  

3tISS29l "SubjoCt o' the conditions and restrictions Iid 'down in this 	Privileges 
Act, every person whose name is for the time being borne on tIm 

of persona 

Jn4ian .veter1naXY,iP1acttt0t r5egister shall be entitled according to who StO

Indian •is quli4catiops,itoIPrtLw as ....veterinarY practitioner and to 

,reoVer,?u çIUo COUTSO,Oi Jaw in respect of such praCtice any expenses, Veterinary 

r'charges M. respect' 
of medicalnents and other appliances or any fees practitioners 

• to which hQ may be entitled.. 	• 	
• 	 rcgbter. 

. 	•1w 	. ,'•) 	
''' 	•' 

30., No pers n, other than a registered veterinary practitioner 	
Right of 

1 	ii. ' •'' 	 . 'S.. 	 • . . 	

' 	 perOfl5 who 
• 	. 	are enrolled 

- . (a) hold office as .vetcrinarY physician or surgeon or any • 
on the-1nd 

'O 	'other like QCO ( 	
in Government or in any vctcrlRrY 

1nstitutio maitained by a local or other authority , 

' PT 

'. Provided' that 
the Slate Government may, by order, permit 

• a person, o din a di 	in o certificat_QL.1,tI3LY supervisor. 

soc 	assistant (by' w atever a:tnie called) Issucd\ 
-.1 tiby the' DiroctofatO' of Animal Husbandry (by whatever namei 

"-' called) 94 any State or any Veteriflar institution jnlndia, to 

• rendj 	der the 8uperVSiOfl an 	direction 0r a rcgistered 

• 

	

means the rendering 	• • 

1l  of preliminary veterinary aid, !jjS.....yCcinii9.. castration and 
J4g1,gQf!WOUfldS. and such other'tYPes of pj1Thtii7y aid 

the • treatrTieJL..Qf 
the Official .  Gazette, specify in the behalf / 

• " 	• (b) be entitled'tO sian or authenticate a veterinary health 
certificate or any' other certilicate required by any law to be 

,i1 siacd or auth enticated by a dul b 	
y qualilied veterinarY practitioner; 

• •' 	'. (d) be entitled to give . evidence at any inquest or in any 
códrt'of' law as an 'expert under section 45 of the Indian 

2Evidence Act, 172, on any matter relating to vetriiiary mediciac. 
-• • U lit1' 

- -- •-- 
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A-74 	a)MrulION 	ClL i.:YxMMiMMN .A  

(I) 	(2) 	 (3) 	 (4) 

7. RsngeOffIcCr/1VrC1t 	140040180El3502300 	5500-175-9000 	104,10 

Range 
Autt.COflICV&tO0t 220 60.2300-EB-75200 6500-200.10500 	104.10 

,.v. 	F''4J 100.3500 ' 7500.250.12000 

Fir. Stilt1 
 

750.12.870-EB44-'940 	• 2610-60-3150-65 	10411.. 
Rsen, 3540 	 'N 

Andamin and Nicobar Islandsi 
Directorate of k1shierles  

11 FisheriesDeveloptmnt 	2000 60.2300-EB-753200 650)-200i 0500" ,14.20 

omcuTh.uIDLr. 
1200.30-1560.Bi3.40-20 

7500.250-12000 
4000- 100-60(X) 	104.21 

13. 	Sv.yczs ,4500.1257000 ii 
5000-150.8000 

i.  
14.! Plant Operator-Gum- 950.20.1150.EB25.1400 4000-100.6000 	104.22 

Mechanic? 	' 
Public Works Departrncflt 

15. Autt. Town Panncr 200060.2300-EB753200 6500-200 10500 	104.23 

100-3500 7500.250-12000 

16.1 'Asaistani Shod Mailer 1200.30.1560EB.40-2040 4500-125-7000 	104.24 
104.24 

17.i Shed Mailer". 1400.40-1800-E9-50-2300 
950.20.1150-EB.25.1400' 

5000-150-8000 
3050-75-3950-80. 104.25 
4590 	't 
4000-100.6000 

Health Departmcn. 
19PharmacsU . 1200.30-1560.EB-4020 4500-125-7000' .104.28 

' 	 , 	..' 1140 	
0 5000-150.8000 	1. 

500.175•9090 
i4000400.60U0 '104.29 ---' - 	-C- 

0 	 20UCWfl-MCt 
0  

20.TiS0-EB-254500 

j/Forest Department  

Vetcrinazy Compounder 800-15- 010-EB-20-1 150 	'. 4000-100-6000 	104.30 

2. 	Senior VeterInary 950-20. 150-EB-25-1400 4,500- 125-7000,:. 	104.30 
0  

- 	Compounder 
 

0 

• 	 , 	 Dadra and Nagar Havell: 0 

• 	,t.HealthDepartP)COt. 
23 	Bio-Cbemizt ri 

, 	 "•'' 

1640.602600-EB.75.2900 
0 

6500-20040500 	104.32 
- 

j Public Works Department 	
'" '' 	0 

'Draughtaman Gradel 	1400401800.EW50-2300 5000-350-8000 	104.33 

Draughtiman Grade 11 1200301560-EB-40-2040 4500-125-7000 	P304.33 

26.1 Draughtaman Grade Al 950.20.1150.EB.254500 4000-100-6000' 	104.33 

Lakshadweept 0 	
0 

Directorate of Health 

O  27. AyurvcdL0PhyMGM • 2000-60.2300.EB753200' 8000.27543500 	104.34' 
,, 	tr 100-3500 

/ 

4 ' 
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rl .I'•.  
':EMoRINDUM 

No0 \J/JJ1i/VC/J9(i9) 
1)iretorite Uen?rai of Security 
Of.fie of the Director 3313 
East lJlock-V, R.K.Purain 
New 1lhi - 11)066 

DaLodthe 26 Feb 1990 

Aims rnd objctiv0o of v(?trluei'y ru,d ruliHHtl 

husbandry wotk wid c1i'u'ter of. Uutitia to be perfrmfd 
by the CAS (Jr-I (VetL)_wkd the para-Veterinl'Y atf9 

'4 h'. ,  •.iv''; 
"t ''• 	

/ 

The main. objective of the vetriziary and auinal 	3)( 

hubahdry work in te SSB is to motivate and win over the heart 
°an4'minds of the people in. the bordering and remote areaS by 
upiting 'their aocio-eonomic canditions through an efuicent 
).ivstock and popultry occupatl,n/farminc which is one of the 
'inost significant assets and e'ten source of livelihood 50 

tha4:the people inhabiting the rmote strategic araD of the -A 
oouitry ,  become more reueptive tothe.SSE.philosophY and to;. 
parcipate in SSB work/programme, 

To achieve the abooe objective, 
tmal. Jiusbandry work shall ain at the 

the Veter .inarr-
fçilowthg main 

To generate among the people &tw3reueo 1' 0 17, 1 'rdint,S  
hy,eniC minageinent/nutritLOnal requirementa of live 
stock/poultry, their common ailments/diseases 1ziclu 
ding those ctie to deficiexcy and their prevention. •. 

To providemn, frL!u of cvt, On effective veterinarY 'fl 
health cover to livestock and poultry in the 
bordering/rtiitote 'vitlap,es e*pecially helqning to 
the weaRer sections inci.uonig 	 uy 

S. 

	

	

rendering .necesnry preventive/curative veteriimnry 
iiieasured 

To educate viilaicri 'bout new developinents/ 

?' 	• 	', 	iiinovatioiP as reg()rds the "orioinicalJ.y vinbie 
breeds of 1jvetock and poultry 	he!r inanaeinwiL 
techniques for btir 

! 	4 
The vetel'inur'y/.pur vcterimiry' L.i.ff will be 

S 	respons .1. bi e.foi' pro".i.d :i.mi 	v te rim rry - ittd Animni 
-Lu3baaCiry nxteiiion f:tcili U. oi Lo i J. needy pi:uplO to the 

.best' 4f their knowledi,e arid skii.i in the fuilet stiilI; Of 
.se1fl.sc and ded.icatd service.. 

'l'he non-gazo't; Lc1 /pn.ra-v? 	i.in(1I'V llxt s tI'1 
L:AFO.(Ve y ), SFA(Vety) , IfC(Vty ) . Cozm t:. ('/.ty ) givtn 	i.Lr; 
:',• aid tratinent and basiC Animtl hu:;b;z1(Iry Pxtej1SiOII :C t:ivi. tic'3 ç 

will :porforrn duties limited to thir . ki.1 I. ;s preC rilied . 
:•undei The general 	itx 	ni:zc ic1wi guidsmcE! ,oC vee- 
•inry doctors. In case of rny nnp Eic'it.tOii . LLCj Will SOPk 

hip of. the COUC?thOd CA..;(VeLy) Cr-I. 

It 

tdA 

I............ .1.1 	 5 
S 	 , 	 S  

S 	 S 

	

I ; 	S.  
I- 	-- - - 	 - - 

................. : 	. 	
.'. 

S 	)., 	 S 	
S 	••' 

;S SS 	S  

t - 
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- 	- 

y 

AM 	 A list of Idt for vut(rii1ury in 11c1.i.el/e Jpm't3 to 
bis used to FA(Vety) is til.so lt( Joed. Vroper Utill!JLILiOfl 
ad replenithment 01 medlclneu should he n nu ed by the 

'V Di1isional CAS Grade-I(Vety). 

:14  

There is oneSFA(Vety)/.(onstibie(Vety) or each 

MfCicle and in the first instance he must cover all *remote  and 
fung villages in his Circled lie thould fir8t tour wit 

th CO/CA8 GritdP.I where-ever po. ibl 	AU 14, 1,P camps 
A . thulcl be covez ed by the para-vL .r .Luaxy staff, and alter a 

j sty of two days move to the next ccunp for providing 
) coiprehensive veterinory cover to LIie vlllngcs th thnl six ea0 

Asa re&ulare  rouinc. the ptra-v(ci i:isiy ta1f must3ao-
cite with the civic action tPam'3 and also visit all tumor 
in major publicity camirtiitis wheu-v.'r hecJ iii this rt en0 It 

	

• 	mutt be clearly understood by the veterinary staff that 
thur servicos will always be free of coat and not in rturn 
foi any consideration, what-so-ever0 

oi l  The charter of duties of lUv1;ion1 CAS yOr-I(Ve(y)/ 
'C-Gr-I pnr-veterJ.iwry ;taul ar' ncJ.oed. as Aunexure 

d .. 	anc XII for mnrormatioxi and strict complince0 

I 
J.CU3V 

1T T  

	

• ( V..N • NEGI ) 	- 
ULiU1Y IPLCCORULNLRAL(Di.V) 

XY
!'  

r 
y - --- -- 

1 	 — 
.• 

............... 
-. 

';• 

I 

1•. 

I 	 •. 

rT 

• 	 I - 

	

ii 	 • — 
• 	..,j 

/ 
/ 
/ 



AiJ !,sU!ti- ii. .t. 

1'1 L 

OF 
	 V j-,'.VUj INA iiY 	

(yg)_ 
'1 

' 	 . - 
• To visit remote areas/broder villages covered by the 

r.k.,ssB to render free vet•:riziary' and Animal Husbandry aid and care 
tö'Tthé needy live-stock owner in repect of iive_otockI)0U1t'Y 

the overall .guidce/inst1'uctions or CAS_Gr_I(VeteriflarY) 
other supervisory ofticers. 

To remain on tour iov a minimum of 1-2O daya per rnqntb 
..imparting door to door veterinary cover 	 oWner8- 41 

area under hi8 charge. 

While on tour, to visit NIP campS for the purpose as 
Y: also to deliver lectures omi different tspcctu of Animrd Hugbandl'Y 

'to' generate bettor waxena;:I. among the local people about common 
',-'-•diaeases and hyg.enic minaesiumt of liv-tOok for better. profita 
'(-blt. For this purpose, his monthly tour .programmne will be final 
\\ied  well in advance -with the approval of the Cirple Organiser, t 
.\the.concerned CAS Grade-1.(Vet) and the A.O. 

' 4. 	To submit his tentativ'e tour programme for the following 
month through ç.o. to CM Gr-I(t) at lenat a forthilht in 
advanoe. 

For every mlnthI' month to uhii,it (I (i(tLiilOd tour diary 

,tO" his controlling authority to reach him by the 7th of the 
following month at the latest. Generally, his touring will be with 

lNIp.:teams but only for a day or two at each such camp or with COa/ 
:CA8 Gr-I(Vet) Indepnd nnt tourini may hi' ,lJoWrd In 8pCLifll 

oases by CA Ur-I(Vot)/C.() wi lit lhr ajipovul of AO/AO. 

/ 

Air 

n 

Toassist the CItS Gr-I(Vut) in perfu 'mniflL day to th.y work. 

To properly'mainttuifl expendable and non-expendable stock 

	

• 	f;medical stores/equipment etc. tis also the stock and issue 

'eg-is-t&ra and other records in connection throf. These will be 
verified by the CM Gr-'I(Vet) once every quarter and by other 
conoerned 8Upervi8ory officers periocticai.ly. AFOØSFA(Vet)/IIC( Vet)  

nients hortng 

:1 -  
To strictly follow the instructions and orders of -. 

CA8Gr-I(Vet) and other supervisory officers nd to oirryou.t the 
•vterinsry civic aotion proirUIlfflO iccoi"l I ncly. 

:• 	 - 	 - -- 	-• -- 	-. 

S 

To ensure that kits provided to him are properly utilized 
-- - pe- reauy i 

t4i 	

- 	

- 

	

• 	 To adthinister only those dLu&s/ImlCdicMe 5  which Itt' has 

een taught c4nd is authoriu'd to Ii:t'llea lie will not dm1jiis L.'.r 

.ntrevenOUU injection/treutmeLlt boy oud his ki 11 and comtCt1C e. 
• 	,:,In case of any complication he would contact CA3-Gr-I of his 

•'ea for guidanceo 	 S 	S 

• 	i•-• 	S 

	

• 	 - 

	

• 	v 	• 	 - 	Con1ld/- 2. 

t.1 .. ••SS. 	 - ---- -.------- •._=_-\ -5-..---- - - 

4 

4.,  
1 



H 	the State 
VeterinarY DispPflSrY/1510SP1t/h1t1e etc. 

'.(these reas/viliage5 will be giv?n the lowest prthoritY). 

To submit hs monthly dettlied tour Uiaiy h1FItt1ti 11  

alI tpPCt$ 
oX the work one during the month to his ContrOl 

4.ng Qffioer by the 51Ii of the i'olloWin month at the lat?.' 
-S.  

.10 	To ensure th&t a vpteiiflaY oentre, 	
ri 

first aid kits ere always kepti reody and reserve tomeet' 
any type of emrgexiCY. 	S 	

.5 
- 	I 

11. 	10 correctly prepre in advance and submit in 
time the 

3ual/ supplemPflt8nY vetr.1PHrY indent of med.tCieE/0Ciu1Pit/ 
.other stores to the SJJ L)J.rectoi'ete, New Delhi,thL'oUgh the 

• ,Divisional Organiser for tiiaely procurement of 
stores/ 

rnaterial8. 

37i2
atoreS/kit1

. 	
To correctly and epeditioUlY distribuLe the veterinary 

etc. on receipt among the L' 	
,AFO/SFMVetY) uider.  

aontrol. 	. 	 -- 

To ensure proper and upto-date ma1ntnanCP.0f medical 	.............H 

S 	
toCk and dead utock 	

end. 

other prescribd docLunents/rec0r 	etc. 

• 	
. 	 .. 	 S..  

S .. 
To ensute tht there is no eXC8,3 tOCkiflF 8j.)Cl1.t1lY of 

14 
ahOrt..life drua which may lead to avoidable wu5tage. To also i .  

ensure that medical stores held do not become date expired
:
. 

•--' 	 ____ 	 S 	

. 	 H 
I --  - 	 - 	 - - 

To keep close liaison with the local State 4nimal 	.5, 

kusbandrY authorities/ArmY VeterinarY HospitalS, tc. in the 

are,aof his responsibilitY. Also to keephimseif abreast of 

deve1opmeflt8 in hiR professional 
field as also about afl ,importtt 

;Animal Hnsbandry proramme8/aCtitie3 iUertaeX1 by'other --+----- 
xi the alea. i

I 	 I 

r16' To regularly submit the monthly 
prpgreS3 report(NPR) 	) 

.jn.thQJrescribed proforma iii. repoCt of his area of charge' 

.ithrOL1ghThi5 	noi 	officer in time so that the corisoli- 

• 	• dated compiled report rcach3 the 	U 
Directorate, New Uelhi 

.by the due date. 

The CAS (veterthnax'Y) ponted at the Tr:iiiiiII!. centres 

will submit the MPR 'in. respect of his work through his 
controlling officer to the L)IG(T) with a cthpy to the Chief 

VeterinarY Advisor, J.IA Dircborat0. 

To und ertoke anti perform uch o ther duties ii may Un 

assignd to hii by the higher Withoritiose .  

I

-  

S. 	 .... 	 .....,. 	
.. 

- 	
I 5. 	

5 	 .• 

5' 



:' 	••• 

- I 

i 	•1s 	•. 

'S. 

.5 .  

'• S'! 	.:. 

r 

'. 

- 
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- 	. ANNEXUE[7 

'Appendix ii 

Classification of Technical Posts into Various Groups 

GROUP 1...FItJJ)/FARM TECIINlC1/N 

I. Farm Superinlcndcnt 30. Sclikor Cattle SujbC4''IsUf 

Superintendent (Dairy) l. Animiti IIoue leepCt 

Dairy Farm Superintendent 3'. I iørticultural Supervi%tr 

F.uu Manager 33. Forester 

Dairy Manager 	 . 3 	.-Senior Stockman 	 -- 

&Dairy Cate Manager 	.. ... Stockman 

7.'Assistaflt Farm SupcfinictlUeL&l 3. c;inary OfTh.er 

8. Assistant Supcilntcndcflt 37. Senior Veterinary AssistJflt 

utry) 
 

. .5 . 	J 	 .5 

.v,.$t.I 	V 

• 	. It). junior Garden 	SuprinICIitkl4. 40. $'hhlIIR Male 

Ii. junior Manager 4L Scis'I  

• 	. U. junior $1.dnicthkflt . 12. TchnicI Atflnt 

j. Assu. Furin MaiiugcnnI Olticr 43. 
44. 

JtflIt  

Production Training Assti. Rice 14. Assistant Marager 
45. Agricultural Assistant 

15. Field Officer 
16 Field Supervisor 46 Boaiicat Assistant 

17 	Assistant Ficid Assiunt 47 Extension Assistant 

j18 	Field Assistant 	 .. 48 hntomOlOgiCal Assistant 

19 	junior Field Assitaflt 49 HorticUltural Assistant 

' \ 20, Junior Field Assistant-cum 50 Livestock Assistant 	t. 

• 'Curer 51. te ieoroiogicaI Assistant 

21. Curer 	. . 52. PhysiologiCal Assistant 
-. 	

..' 22. Ficldman 53. Plant Protection Assistant 

23. Senior Farm Assistant 54. Seed Exchange Assistant 

24. Senior Assistant (Farm) 55. Asstt. (Seed Production) 

25. Farm Assistant 	• 56. Scnror Soil Assistant. 

( 26. Junior Assistant (Farm) 57. ' Stock Assistant 

27. Herbarium Keeper • 58. Senior blocK Assistant 
/ 

28. Herbarium AssistanL. 59. Field Plantation & Store Assti 

2. 	Assistant 	' 60. Junion Survey Assistanr .  flursery 
.5 	 • 	,' . 

. 	. -. 
S  ......., 55_  .t T  

i S  
5,. 

H pio 
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R1PORT 
NE)(UF 

COMPILATION OF FIFTH 	PAY COMMISSION 
A-42 

- - 

(b) 	Sr. Physiother*Pi$t/ 	2375-75.3200-E13 8000-275-133(X) 52.96 

Sr. Occupa,dpn4. 	, 	
100-3500.,,,., 

Therapal 
XX. PUDLlCANDOC1AL1t.TU WORKERS 350 )-175-9000 52.103 

'' Medi1SOCLal 	:,1605(1. 
• 

' Worker (holding 	2660 	•, 

I' 	 I. 

qualthcatioflOIPOSI 
Graduation or Oradus- •1,,,, 
tionwith 2yearl 	

•' 

diploma in SOCIal Work). 
SooiaiWOrkè/ 	14(X)40-10)EH 55(X)-175-9000 52.103 

 
P;ychliXtiO Worker 	50-2300 	. 

• 	I  • (holding qualification 
__of PosLOadUaOfl._.  

Graduation with 2 years -•• - 

diploma in Social Work) 
'We1fCOfflcet 	'.' 	1400.40-1600-50- 

• 

5500-175-9000 104.65 

(Grade 11)/Probation .. 	2300-E13.60-2600 

Offlcer.(Gtade 11)1 
PnsOn Welfaze omcei 

l 	II 5000-150-8000 52.107 
(a) 	Radiographer 	1350-30-1440-40- 	. 

• 	 1800-E1350-2200 
(b)j 'Radiographers requiring a minimum ' 

4000.100-6000 52. 1O1  

/ 
o12 years dip omccrIiliCatO 

/ 	ifrl0+2 
• 	/XXIJ. OTHERTECHNICIANS 	. 

Poets requiring Matriculation with sorm 4000.100-6000 52.111 

umi1unhficaOn-f - - 

'.. 	 "• direct iecruitment 
Technidani with etihor a Degree in 

- . 5000-150-8000 . -. 	 . -- 52. 11 

Sdenoc or Diplomain Engineering 
XXIIL GARDENERS AND NURSERY WORKERS • 

• 	 (a) 	Sr. Girden Attendant 	775.12.871-14-1025 2650-65-3300- 55.129 
'•i 	I• ,• • 70-4500 

(b) 	AjsttFcwemifl 	825.15-900-20-1209 
1 	i 

3050-75-3950- 55.129 

80-4590 

• 	• 

XXIV. VETERINARY STAFF 
 

' 	8000-275-13590 55.291 
• 	(a) 	&try grade for all posts 

' requbini a degree of R.V. So. 
and Animal tluihandry with 

in tha V.I,i,,Ii,sV 
t $gI$H41 of Isitlia 04 the 111114 •  

mum cucnll*I quahuic.*Utet 
(b) 	Auistant Veted- 	12(X)-30-IStiO-40- SOUl- 1508000 55.296 

• 	 nadan/Blological 	2040/ 
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' ANNEXUPErP/11  

CENTR1.L!DMINISTRTiVE TRTRUNT'L, 
cuwrdI1\'rI B.ENCU. 

original Application No. 65 of 2002. 

- .- 	- 	
Date of Order : This the Uth Day'Of necomber,2002. 

—The Hon'ble Mr Justice D.N.ChOWdhUrY, Vice-Chairman  

The Hon'bleMr K.K.Sharma, Mministrative Member. 

- 	Shri Sbraisam ManimaCha Singh. 

• 	
veterinary Field hssistaflt of 
ssam Rifles now posted at 	 V  

A.R.Th0uba1, a resident of Chingatflakha Maisnam 

Leikai, Irnphal West District, ManipUr 	
•..pplicant 

V 	
By Advocate Sri S.M.Siflgh. 

V 	 - Versus - 	 - - 

1. Union of India, 
through the Secretary to the  

Government of India. 	
V  - 

Q) ' he Ministry of Finance, 
'p 	through its  Secretary. 

/Govt. of India, New Delhi. 

The Director General, 

V 	

V' Directorate of Assam Rifles, 

shilloncj - 79 3001  

4. The Deputy Inspector General, 
MP Range, Assam Rifles, 

imphal. 	- 	-.-- 	 -- . - 

V 	

V 	
5. The Commandant, 	 - 

_7th_A-55am_Rif' V.- • . TRespondeflts 
Thouhal.  

By SrL.K.ChoUdhYI ddl.C.G.S.C. 

ORDER 	
. 	 V 

CHOWDHURY j.(V.j.. 

• 	 V 	

The issue relates to .upgra3at0fl of pay scale of 

V VS, 	

veterinary Field assistant serving in 	ssam 
RifleS to 

V  

 parts. s.40006000/ in parity with those other counter  



-2- 

Mr A.M.Singh t  learned counsel appearing for the 

- 	- applican 	tatedT1Tht t.he applicant —wa. agitating the 

matter in different forums and failing to get any remedy he 

	

moved t1eimphTrF 1auhati High Court in Trit 	- 

Petition(Civil) No. 798 of 1')99. Finally by order dated 
• 

31.12.2002 the Writ Petition was disposed of directing the 

applicant to'rnove theappropriate forum to seek his remedy. 

Hertce this application before the Tribunal for redressal of 

his grievances. Mr Singh also pointed out to the reply 
j. 

submitted by the respondents in which it was indicated that 

the authority took a decision advi.ing the Assam Rifles to 

process the proposal of cadre restructuring of the post of 

Veterinary Fie].d Pssistants jn  the manher indicated by €T-ie 

Ministry of Home Pffairs in its communication dated 

17.12.99. The relevant text of the said .  comm.inicati.onis 

(i) DD(Pers) 13SF. has intimated that a 
proposal for cadre restructuring of 
Veterinary staff is being processed by 
them. ITI3P is also processing the 
proposal on the same lines. Pssam 
Rifles was advised by Dir.(Pers), MHA, 
to process the proposal for cadre 
restructuing of the post ofVFJ\. 

To 	maintain 	uniformity 	in 

	

education.il 	qualification 	and 	pay 
scales as recommended. by the Fifth Pay 
Commission, Pssam Rif1es was advised to 
process the proposal in consultation 
with the BSF and ITBP, so that a 
similar proposal on uniform lines is 
formula ted. 

As the posts.. of Veterinar' stff 
in 13SF and ITBP are combatiseci while in 
ssam Rifle,s VF1\s are civilians, to 
maintain the uniformity in the rank 
structure, Pssam Rifles were advised to 

propOse the combatisatiori of these 

posts as we±l. 



1s fi 	- 

-. 

1 

(iv) 	Since 	the matter 	is 
subjudice, any decision for upyradation 
of pay scales in tsiiam Riflos can be 
taken after finaiisat:ion of the Court 
case." 

• 	Mr— k.-M-&-i.n-gfr,- _e 	ed— cD1Irrier'for th-- applicant has also 

drawn our attention to the communication sent by the 

. 	Ministry of Home Affairs dated 31.3.1998 indicating its ind 

implementation of upgradation of the pay scale of 

mary Field Assistants in the Assam. Rifles. The said 

cation clearly indicated the decision of the 

thority for revising the pay scale. 

3. 	We have heard Mr A.M.Singh, learned counsel for the 

applicant and also Mr A.K.Choudhury, learned Addl.C.G.S.C. 

for the respondents at length. Considering the facts and 

q . 

	

	 circumstances we are of the opinion that the matter requires 

no further adjudication from our end. The Government —has 

iáken a decision in principle and in view of the pendency of 

the Court proceeding the authority did not take any step for 

implementation of the matter. In view of the clear statement 

made by the respondents we dispose of this application with 

a direction on the respondeth to implement the undertaking 

aa expediitiousiy as possible, preferably within, a period of 

-. 	three months from the date of receipt of this order.. 

I 	. 	 thus stands disposed of. There shall, 
I 	 •":' 

tev) be no order as to corts. 

-. 	 : 	 S 	/ 	- 	.......... 
I- 	

----- - 

Sd/VlCt CN1ElflAN 'C ° 	 S.d/ 
I

..- 	
••• 	...... 
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NEXUE 

V 
-, 	I 	

No.11 2/,14/L6/99_PF.1V 
 

(;ovcI i 1 ii1 1)1 I uttla/Bikal at Sai luu 

I %\ 	 MiuIsti y i)$ I II)UIt I I I nh s/Gi 1k L\1ustI ninysi 

i 	

1 

? 	 S  

• 	
:.:- i' 	

,/ 

!•• 	 • £ O 	• , 
v..,  hc DirecLor (jenCral 	

: 	? 

• 	 • 	

_0 

Assam Wiles 
Shillong-793 011 	 - 	-- 

•:_ :'., ;: 
- Subj...L O.A No 65/2002 filed by Ski i S Maui Macha Singli au CAT 

..t•'  , 	,______ 	-- 	 bidI IICLIC$I Ioi *11)i flhIC(jJ)1IY SUIIO of its.40006000/. 	 ' 

4 	
Sir, 

- 	 - 	-  
.: •.. 	 .•• 	I . rnpi - hi:ci..td io-i-li.i 	

jcj)L.LJOth/l62/2003 LegaL. 

 salic 
, 	

29,9.2003 on the subject uted ibove iiid to convey the 

authority LO grant that rev isd piy scctk of its 4000-6000/ in place of Rs 2()()- 

4900/- to Shri Maui Macha Smgh VLI i mary Field Assistani of Assain ailles, 

, with ulirnediate eUect in compIIaiiC ol the order given by the Uon'ble Gua1ti 
I 	Bench of Central Administrative Li ibunal in 0 A No 65/2002 

I 

2 	this issues with the appw\tit of Ministry ol Finance vide theii 

U 0 No 12/52/99-IC dated 17 to 200 aiid integrated I iiwucC Division oIl IA 

vide their Dy.No F,O82/LiU V/03 du(ct 27 10 200i 	 - 

- 	- Yours 16iIiIull 

1: 1( P Deb ) 
Section O1lici 

Copyto - 	-' 
1 	PAO, MHA, New Delhi 

- i-- I'AO, Assam Rifles, LuituIi'ukl11 Slulloiig 

C 	- 	3 	l'A AR , Shillong 
- 	4 	Ministry of Fuian 	l)Lnu IiflL iii l lxpndi1ui 	C) 	- 

5 	I)q ALI( IP I LLI1 Nt 	I Ihi 

6. 	I'iu,V(MIIA) 
7 	Ieis III SectR)n, MI IA 

K 	I ( )AR, New I )tlIii 
9 	Uuaidhle 

- - _Copyfor information to - 

1 	PPStoJS(P) 	 P Deb 	
C 

C 	
( 	) 

r --- 	 Section Ofliei -r 



The Ctiicf Veteriknry Officer, 
Governm,nt of India, 1inistry of bm3 Affairs, 
Office of the Oirectorqte, 
east Block-V, R.1(.Iiram, Nw 	1hi-l1UJ6b. 

(Through prQpar cnannei). 

sFAV)'s 

With due respect, I th uersignU nave the hono 	the 

Sub,)ect 	Reqsst for reconsideratioll of 
py scale. 

following few lines utider your kinu cuu5UeEao1 and 

action. 

That, 	Sir, 	Ihave submitted this applicatLon in rio 

SM(Ve's taken on dii.ect racruitnLent vice uatad 14- 1-4. Alrauy 

- 	We_Are paSseCi "iernntary Animal Husbandry and Veterinary science 

xamination" under A.H. Dept. Govt. of Manipur at Veterinai.y Filci 
-- 	- 
Assistant Trainint Centre, Ibrompat, Imphal (nianipur). As per 

—' 	recru3.tment Rules of ar. Filu Astt. (vaty.. I submitted ruquirid 
aridin time of appoint 

tnent as per vide No. 	IVRA-2(1/92. 	i.J&K./14791'92 data.L 1-794 

(rncl.No.1) and also I attendeu tha ofijclal 	iuties 	'work doria 

as a SFA(V) as per vety. li'a stud 	Asstt.1tockment/L)Lcs5er 	of_ 

—' 	Animal. Husbandry and Diarying L.at't., MLnistry of Agricuiture, 

Govt. of india viUc 	o. 53-71/38-1)T(a..uU Ute 	17-j-93 arid viuc 

- 	N 	57/VT151W94(II)/646'47 dated 3-6-Si5 	 c 	3,. As per 

C.(;.S. (Vety. 	5taff's 	ruLes the pay scale ot Anima.a ilubanUry 

Asstt./tockmant/Cmp0Ufldet/bt0Ck Arstt. and L,resser iias revised 

anu accepted to R3.4UU1UJ"6U) SLflCi 1st Jan., 	1IÔ 	nciobeu 

No. 4) of page No. 87 & 91 of 	AccurnuLatiOn of 5th 	ay Corn issiu 

part B/C). And sirniliarly FLeid 	tstt. 	(Vety. 	of AssaLn KLf- 

Departmsnt, Ministry of home Aitaires, (.vt. of India nas rceiveU/ 

revised & accepted 95i-2 	11"2515uJ to 40UU-1UJ-bUJU since 

last year. But till to-day 	 of our 	eptto hs not 

revised & accepteu the scale of 4U)O-IUU-00uU, In antrer say, 

the essential 	 icet 	of 	L1 	an 	1A.(V) are equivlflt 

qualification as per racruitirent ruA-s i -i our, Daptte 	It hìas been 

th—causes of mural uowa aairist tn-i uuties of 	ur 	FA(f) stafts. 

___ 	That the above cousas pleaSe, r 	cOnsiUert1.c,,i 	f 	F.ay 	scaic for 

SFMV)'s in your 	ieptt. 	Simiilrly F..(Vty) o. 	Asam Rifi 

Deptt.., 	1inistry of Home Affairs and as 1r (.L.S. rules 	Vety. 

• 	
--- 	 - 

Thank youo 

ledv IU(ten) only. 	 - 

	

yours taitntuiiy, 	 - 

.0(v) 	- 	 -- 
)rf 

ice of 
(TCrnp. 	tt.ich). 	- 

Ad v • co y  to; - C.v.3, 



bNEXU?E1t7 
/COPY/ NO.15/SSB/A_4/2 002 ( 2)_ 2367 	. 

Cove rrnent of India 
Ministry of Home 4bffairs 
Directorate (jonOral 
Special service l3ur0aU 

East Block_v.fl.K.Pura m 
New Delhi-110066. 

Dated the 14.5.02 
j 

- 

Memorandumo  

please refer to his Memo NO.6/Vet/SSB/2001/'245 dated 
23.4.2002, forwarding therewith an application of Shri Ch0Sunil 
Kumar.SFMV) regarding reconsideration of pay Scale of S?A(V). 

20 	The Scale of pay of other designated post prevailing in 

the other Department can not be made applicable in this Depart- 
attached 

ment. 'Thepost 	8 4 designaed as SFA(V) the scale of pay 

to the 	of 	}ead constable will be admissible to the post 
incibents holdithe post. Hence individual concerned may be 

inf orm4dlilaccordijw.. y. 

30 	 In this regard circular Memo, of. this HQrS0 NO.30/5313/ 

A.-4/99(12)-3094-3109 dated 26 0 4.2000 (. copy .  enclosed ) may also 

please be referred to 

4, 	This issue with the approval of I.G.(Pers)0 

Enclos: 	Asbove. 	 . 

Sd/- 	13.5.02 
M  ( K?M1L R1 	) 

ASSISTANr DIRECTOR (EA.IV) 

• To 


